
Parivesh Bhavan, Forest Complex ll Silk Factory Road

Transport Nagar, Jammu, 180 006 ll Rajoagn Srinagar, 190 008

Tel - 0191-2476927i mail- membe6ecrehry,kspcb@gmail com

The Consuttant Judiciat,
Hon'bte NationaI Green Tribunat'
Principat Bench'
New Dethi.

No: JKPCC/NGT/OA 599/ )D1t- 1 6 Date:- ll -02-2025

sub:- Report on behatf of Jammu and Kashmir Pottution control
committeeinpursuanttotheHon,bteNationalGreenTribunal,
Principat Bench, New Dethiorderdated 04'11'2O24passed in O'A

No. 599/2024 titted: "surinder Singh Manhas & Anr' V/s Union

Territory of Jammu & Kashmir."
Sir,

ln comptiance to the directions of Hon'bte Nationat Green Tribunat, Principat

Bench, New Dethi order dated 04.11.2024 passed in OA No' 599/2024 titl'ed:

.,surinder Singh Manhas & Anr. V/s Union Territory of Jammu & Kashmir,

the Report of the J&K Pottution controt committee is submitted herewith.

ltistherefore,requestedthattheReportmaykindtybetakenonrecordand

ptaced before the Hon'ble NGT for consideration.

Yours faithfuttY,

Encl:- As Above
6wwN-

(Ghansham'Slrigh) J KAS

MemberSecretarY li r'25-
J&K PCC

Copy to the:-
1) Sh. G.M Kawoosa, Government Standing Counset for UT of Jammu and

Kashmir, New Dethi for information and necessary action'
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Before the Hon'bte NationaI Green Tribunat

PrinciPat Bench, New Dethi

OriginaL Apptication No. 599 of 2024

IN THE MATTER OF "surinder Singh Manhas & Anr' V/s Union

Territory ol Jammu & Kashmir"'

Report on behaLf of Jammu and Kashmir Pottution Controt Committee in

Ori*"", to the Hon'ble Nationat Green TribunaL' Principat Bench' New

bethi order dated 04.11.2024 passed in O'A No' 599/2024 titled: "surinder

iingi llunt u" a lnr. v/s union Territory ot Jammu & Kashmir.''

Ba!kgroutrd:

Thatthe Hon'bte Nationat Green Tribunatvide Order date d O4'"1'l'2O24 tn

OA No. 599 of 2024 directed as fottows:-

"The Member Secretary, !&K PCC is atso directed to ensure that

no illegal mining is done by the private Respondents in the

meanwhile."

Status RePort:

ln comptiance to the aforesaid directions of Hon'bte National Green

Tribunal., Principat Bench, New Dethi d ated 04-11'2024 in OA No' 599 of 2024'

the report of the J&K Pottution Controt Committee is submifted as under:

1. The Director, Geotogy & Mining Department' Jammu & Kashmir' Deputy

Commissioner Kathua and Senior Superintendent of Police' Kathua were

asked to ensurethat no ittegat miningtakes ptace in the said area Simitarty'

RegionaL Director, J&K Pottution Controt Committee was also asked to

shareafreshStatusreportw.r.tittegatmining,ifany,beingconductedbythe

Private respondentsvide No and dates ind icated against each in the betow
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Concerned
Department

No. & Date Annexure

Regionat Director,

JKPCC, Jammu

J KPCC/Sc./OA-599-20 241 24/ 1378; dated

19.11.2024.

JKPCC/Sc./OA- 599-2024/25/1691 ; dated

17.01.2025.

J KPCC/Sc./OA-599-20 24 I 25 / 20 46; d ated

03.02.2025.

t-lll

Director. Geotogy &

Mining DePartment

Jammu & Kashmir.

J KPCC/Sc./OA-599-20 24/ 24/ 1333; dated

11.11.2024.

IV

Deputy

Commissioner,

Kathua

J KPCC/Sc./OA-599-20 241 241 1379; dated

19.11.2024.

J KPCC/Sc./OA-599-20 24 I 1 692; d ated

17.01.2025.

JKPCC/Sc./OA- 599-20 241 2047 ; d ated

03.02.2025.

V.VI!

Senior

Superintendent of

Potice Kathua

J KPCC/Sc./OA- 599-20 241 1 691 ;

dated17.01 .2025'

vlil

2. The Divisionat Officer, J&K, Pottution Control. Committee, Kathua has

submitted his reports No. PCC/KTH 1241314 dated 21-12-2024 and latest

status report after conducting site inspection vide No. PCC/Kh no25l368;

dated 05.02.2025 (Copies enclosed as Annexure lX and X).

3. The Divisionat officer, PCC Kathua in his report dated 21-12-2024 has

submitted that private mining lease namety M/s Bhanu Pratap Singh atTaruI

Tajwal. having an area of 9.98 hectares. The Consent to Operate (RenewaL)

granted to the said l,ease hotder was lapsed on 1 6-07-2024 and no further

renewaI is granted. Moreover, the Environmentat Cl,earance granted by the

JKEIAA was atso expired on 16-07-2024. The comptaint is against the

preparation of DSR reptenishment of I'ease which is prepared by the

Geotogy and Mining department and submitted to the JKEIAA.

4. The Divisionat officer, Pcc Kathua in his report dated 05-02-2025, has

submitted that the inspection of the private mining btock of Sh. Bhanu

partap Singh (Minor Minerat Btock)atTaraf Tajwat Kathua was conducted by
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thefietdteamofDivisionatofficerPCCKathuaandnominingactivityis

being found carrying.

Prayer:

ln the premises, it is therefore respectfuLty prayed that the report may

kindty be taken on record before the Hon',bte Nationa[ Green Tribunal for

consideration.

o69q.99*l-
(Ghansha?nSin8h) rr, r.z.*
Member SecretarY
J&K PCC
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Jammu and Kashmir
Pollutron Control Committee

ch)rmanSTjkspcb@gmail.com
membersecretaryjkspcb@gmail.com

.?01 
91 - 2472881, 247 6925

,#91r.

W
frnWgutt- L

Parivesh Bhavan, Forest
Complex

rransport Nasar, 
|3filt

Silk Factory Road
Rajbagh, Srinagar, 190 008

ITTIWTSA
NEW DELHI 2024

Regional Director,
l&K Pollution Control Committee,
fammu.

No.: IKPCC/S c./oA- sss-2o24/24/ I3?B Date: 11- LL-2O24

Sub: OA No. 599 / 2024 titled "Surinder Singh Manhas & Anr. V/s Union
Territory of fammu & Kashmir & Ors".

Ref: Hon'ble NGT order dated 04.L1.2024.

$q,rtafu-'

Please refer to the subject & reference referred above. In this connection,

I am to convey that Hon'ble NGT was pleased to issue following directions in

O.A 599/2024 titled "surinder Singh Manhas & Anr. V/s Union Territory of

fammu & Kashmir & Ors" vide order dated 04.L1..2024:

"The Member Secretary, J&K PCC ls a/so directed to ensure that no illegal

mining is done by the private Respondents in the meanwhile."

As such you are requested to ensure that the directions of Hon'be NGT are

complied in letter & sprits & concerned Divisional Officer may be directed to

strictly ensure the same.

Yours faithfully,

(14^"u
( )lKes
Member Secretary t4 . ,, .>?
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J&K PCC

fr.nil*ttM- L

Jammu and Kashmir
Pollution Control Committee

chairman8Tjkspcb@gmail.com

membersecretaryjkspcb@gmail.com

0191 -2472881,2476925

ITUWTSA

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

I

NEW DELHI 2024

Sr. Superintendent of Police,
Kathua.

No: fKPCC /Sc./oA-See /2024/161t Dated:- - -01 2025

Sub:- O.A No. 599 /2024 titled "Surinder Singh Manhas & Anr. V/s Union
Territory of ]ammu & Kashmir & Ors."

Ref:- Hon'ble NGT order dated 04-L1-2024.

Sir,

Please refer to the subject & reference referred above. In this

connection, I am to convey that Hon'ble NGT was pleased to issue following

directions in OA 599 /2024 titled "surinder Singh Manhas & Anr. V/s Union

Territory of fammu & Kashmir & Ors." vide order dated 04-1,1,-2024.

"The Member Secretary, J&K PCC is also directed to ensure that no illegol

mining is done by the private Respondents in the meonwhile".

As such you are requested to ensure that no illegal mining takes place in

the said area in compliance to the Hon'ble NGT directions as above.

Yours faithfuLly,

qSqQ L-*-
(Ghansham Singh) JKAS

-oMember Secretary
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Jammu and Kashmir
Poll ion Control Committee

o7a i rm an B 7j ks pcb @ g m a i l. com
membersecretaryjkspcb@gmail.com

0191 -2472881,2476925

ITUWTSA

frnre?uo--rc
Parivesh Bhavan, Forest

Complex
Transport Nagar, Jammu,

1 80 006
Silk Factory Road

Rajbagh, Srinagar, 190 008

a

NEW DELHI 2024

Regional Director,
f&K Pollution Control Committee,
fammu.

No.: IKPCC/S c./oA- sss-2024/25 /20116 Date: WLZOZS

Sub: OA No. 599 / 2024 titled "Surinder Singh Manhas & Anr. V/s Union
Territory of fammu & Kashmir & Ors".

Ref: rj JKPCC/Sc./OA-599-2024/24/1378; dated L9.11-.2024.

ii) I KPCC/ S c./ OA- 599 -2 02 4/ 2 5 / 1 69 1 ; dated 1 7.0 1.2 02 5.

Madam,

With references to this office No. JKPCC/Sc./0A-599-2024/24/1378;

dated 19.LL.2024 & IKPCC/Sc./OA-599-2024/25/1691; dated 17.01.2025 on

the subject captioned above, you are again requested to share a fresh status

report w.r.t illegal mining, if any, being conducted by the Private respondents

by or before 05.02.2025 for needful action.

The case is listed for hearing on L2.02.2025.

Yours faithfully,

95S4'0rQ "''^t-
(Ghansham Singh)lXeS
*"-oficretarv ),),2J>

As/
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J&K
Jammu and Kashmir

Pollution Controt Committee
chairmanSTjkspcb@gmail.com

.nembersecretaryjkspcb@gmail. com
v 

0191 - 2472881, 2476925

v@,
ITUWTSA

frnnlv,tneny
Parivesh Bhavan, Forest

Complex
Transport Nagar, Jammu,

180 006
Silk Factory Road

Rajbagh, Srinagar, 1gO OOg

NEW DELHI 2O?4

Director,
Geology & Mining Department,
fammu & Kashmir.

No.: IKPCC/sc./oA- Ses-zoz4/}t/ lZbZ Date{ | n-zoz4
sub: oA No. sgg / zoz4 titred "surinder singh Manhas & Anr. v/s UnionTerritory of |ammu & Kashmir & Ors,,.
Ref: Hon'ble NGT order dated 0411.2024.

Sir,

Please refer to the subject & reference referred above. In this connection,
I am to convey that Hon'ble NGT was pleased to issue following directions in
o'A 599/2024 titled "surinder Singh Manhas & Anr. V/s Union Territory of
Jammu & Kashmir & Ors" vide order dated 04.11..2024:

"The Member Secretary, J&K PCC is also directed to ensure that no illegal
mining is done by the private Respondents in the meanwhile,,,

As such you are requested to ensure that the directions of Hon,be NGT are
complied in letter & sprits & concerned District Mineral Officer may be
directed to strictly ensure the same.

Yours faithfully,

trnrrrrffirl#-
Member Secretary

L ll. ll .Zi

938



A-ellnutpttSz-T-

Jammu and Kashmir
Pollution Control Committee

chairman8Tjkspcb@gmail.com

membersecretary;kspcb@gmail com

0191 -2472881,2476925

wYwv{fsA

Parivesh Bhavan, Forest ComPtex

Transport Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

I

a
NEW DELHI 2024

Deputy Commissioner,
Kathua,

No: IKPCC/Sc./oA-S ee /2024/ l\q Dated:- )t -1r-2024

Sub:- O.A No. 59912024 titled "surinder Singh Manhas & Anr. V/s Union
Territory of f ammu & Kashmir & Ors.".

Ref:- No. JKPCC/Sc./OA-599 /202411263 dated 23-LO-2O2,4

Sir,

With reference to this office No. |KPCC/Sc./OA-599/2024/1263 dated

23-10-2024, on the subject captioned above, you are again requested to share

factual status report w.r.t. Status of Illegal sand mining being carried out, if any,

in District Kathua and Compliance of conditions laid under Environmental

Clearance issued in favour of M/s. Bhanu Pratap, M/s. Vasudev Constructions

and M/s. New Rajputana Stone Crusher.

Yours faithfutty,

ton","*ffi#rffi-
$/,Mt^6ersecret", | 7, lr ,L,

J&X
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frr,trL<\ae-fu

Jammu and Kashmir
Pollution Control Committee

chairmanSTjkspcb@gmail.com
membersecretaryjkspcb@gmail.com

0191 -2472881,2476925

TUWTSA
NEW DELHI ZO?iI

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

t'r(,,

Deputy Commissioner,
Kathua.

No: |KPCC/Sc./OA-S99 /2024 /',.

Sub:- O.A No. 599 /2024 titled "Surinder Singh Manhas & Anr. V/s Union
Territory of fammu & Kashmir & Ors.".

Ref'- Hon'ble NGT order dated 04-11.-2024,

Sir,

Please refer to the subject & reference referred above. In this

connection, I am to convey that Hon'ble NGT was pleased to issue following

directions in OA 599/2024 titled "Surinder Singh Manhas & Anr, V/s Union

Territory of fammu & Kashmir & Ors." vide order dated 04-71-2024.

"The Member Secretary, J&K PCC is also directed to ensure thot no illegol

mining is done by the private Respondents in the meanwhile".

As such you are requested to ensure that no illegal mining takes place in

the said area in compliance to the Hon'ble NGT directions as above.

Yours faithfutly,

ron""#,k&kff*o,
gFemOer Secretary
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J&K PCC

ITUWTSA

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 180 006

Sitk Factory Road
Rajbagh, Srinagar, 190 008

NEWOELHI 2O2'

Deputy Commissioner,
Kathua.

No:JKPCC/Sc./oA-59e/2024/20q+ Dated:- 0j -oz-zozs

Sub:- O.A No,599 /2O24 titled "surinder Singh Manhas & Anr. V/s Union
Territory of fammu & Kashmir & Ors.".

Ref:- i) No. f KPCC / Sc. / O A-599 /2024 / 137 I dated L9-LL-ZOZ4
ii) No. I Kpcc / sc. / o A-599 / 2024 / L2 63 date d 23 - rO -2O2 4

Sir,

With reference to this office No. JKPCC/Sc./OA-599/2024/1379 dated

79 - 11-2024 and N o. f KPC C/Sc./OA -599 I 2024 / 72 63 dated 23 -tO -2024, on the

subject captioned above, you are again requested to share factual status report

w.r.t. Status of Illegal sand mining being carried ou! if any, in District Kathua

and compliance of conditions laid under Environmental clearance issued in

favour of M/s. Bhanu Pratap, M/s. Vasudev Constructions and M/s. New

Rajputana Stone Crusher.

Yours faithfutly,

(Gh,"#*S"Y^h,#-
,;jvlemberSecretary l. I, t-o/r'

,Irl

ilrrau*--vT-

Jammu and Kashmir
Pollution Control Committee

chairmanSTjkspcb@gmail.com
membersecretaryjkspcb@gmail.com

0191 - 2472881 ,2476925
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Jammu and Kashmir
Pollution Control Committee

chairmanBTjkspcb@gmail.com
r rbersecretaryjkspcb@gmail.com

0191 - 2472881,2476925

ITUWTSA

frrntvurz- I

Parivesh Bhavan, Forest
Complex

Transport Nagar, Jammu,
180 006

Silk Factory Road
Rajbagh, Srinagar, 190 008

Member Secretary

t'^S'

NEW DELHI 2024

Regional Director,
)&K Pollution Control Committee,
Jammu.

No.: IKPCC/Sc./oA- see-2o24/zs/ 16 
gl Date: lL0L'2o25

Sub: OA No. 599 / 2024 titled "surinder Singh Manhas & Anr. V/s Union
Territory of lammu & Kashmir & Ors".

Ref: Hon'ble NGT order dated 04.L1.2024.

Madam,

With reference to this office No. f KPCC /Sc./OA-599-2024/24/L378; dated

L9.1t.2024 on the subject captioned above, you are requested to a share fresh

status report w.r.t illegal mining, if any, being conducted by the Private

respondents by or before 20.Ot.2O25 for needful action.

The case is listed for hearing on 12.02.2025.

Yours faithfully,

r.nrrrn*9rttrrhffi
t-7.t.7

,r-"J4ry

PCC
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Anne"p,1,2n-T_
J&K

\ lECrl
N7/

The Regional Director,

J&K Pollution Control Committee,

.ia mmu

No: PCC/KTH/24l31\

Subject: Ciorrrplrinl rcgrrrrling frrlsc .'t fnkc llcplcn ish rrrcn I dalrr of tlivcr hctl

i\'linirrg silc locllctt in llavi llivcr:rt r:illagc Trrrrrf 't'rrjrvnl Tchsil &

l)istricl Klthrrn cotcring an lrcn 9'98 heclttrcs

Itcf. No: JKPCC/IS/I\'IS l24l4ll4 thtad O7-12'2024

Madam,

\\fith referencc to the abovc-cited subjcct, it is reportcd that thc private rnining

lcasc nanrely lvt/s Bhanu Pnnap Singh at Taraf Tajrvat having area 9.98 ha. In this

connection, ir is subrnitted that the conscnt lo operate renerval Sranled to the said

leaseholder rvas lapsed on 16-07 -2024 and no further renerval is granted. Moreover,

the Environnrent Clearance granted by JKEIAA was also expired on 16-07 -?024 '

Further it is submitted that according to thc conlcnts of letter the complaint is

against the preparation of DSR replenishment of lease rvhich is prepared by Gcology

sand Mining Dcpartrnent and submitted to JKEIA.

You faithfully,

If\

isiona officer,
J&KPCC,
Kathua-

llD Centre Gonvidsor Kathua

f}: Scanned with OKEN Scanner

J&K Pollution Control Committee
Divlslonol Ollice Kothuo

tnroll td: dott cbkoaI tto@Ontoll rcnt

)
Dated ?.rl lr.llo) Y

\
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.t\t(

\lrl

iln t+1tp-7
J&K Pollution Control Committee

Divislonal Ollice Kothuo
E - tloil I d : d cx p r bko I h l o (,t q nto ll. t o nr

Rcgional Director
J&K Pollution Control Committee
lamnru
No:- Pcc/Kth/202sl368 Dated;- O5lozl202s

subiect; oA No 599/2024 titled surinder slngh Manhas & Anr. V/S Union

Territory of Jammu & Kashmir & Ors

Ref . No: JKPCC/Sc. I 0A-599-2024 I 25 | 2046, dated 03-02-2025

Madam,

With reference to the above cited subject, it is submitted that the

inspection of the Private Mining Block Sh. Bhanu Partap Singh (Minor Mineral

Block) at Taraf Tajwal, Kathua was conducted by the field team of this office

on 05-02-2025 and as per report no mining activity was being found carrying'

The latest photographs of the said mining block with Geo coordinates are

attached.

Further it is submined that the validity of Environment Clearnce &

Consent to operate Branted to this private mining block had expared on 15-07-

2024 and no further consent granted.

Hence submitted for information and further necessary action, please.

Yours ithfully

n
\r

ivisional Officer
\,e

!lD Centre (SICOP lndustrial Area) Govindsar Kathua

CE Scanned with OKEN scanner
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